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Civil Defence to inspect all 
buildings in the Nehru Place 
complex and Connaught Place 
complex for checking deviations 
from the sanctioned building 
plans and also verifying whe-
ther 'the requisite protective 
measures against fire have 
been adopted, 

(iii) A proposal has been initiated 
for the taking over of the 
Delhi Fire Service by the Ad-
ministration, in order to im .. 
prove its capability and effi-
ciency. 
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A ccclTolI'(ldatio~ Slrd Fuds for Sarkaria 
Commission 

*57 SHRI H.N. NANJE GOWDA: 
SHRI n.M. PUTTE GOWDA: 

Will the Ministtr of HOME AF-
FAIRS be pleased to tate: 

(a) when Government had set up 
the Sarkaria Commission on Centre-
State relations; 

(b) whether Government have not 
provided any Official accommodation 
or allocated any fund to the Sarkaria 
Commission; 

(c) if so, what are the reasons 
therefor; 

(d) whether Government have told 
Shri Sarkaria about his status; 

(e) if not" what hinderance are 
coming in the way of Government to 
provide proper facilities and status to 
the Sarkari a Commission; and 

(f) by what time the Sarkaria 
Commission will get all facilities from 
Government? 
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THE MINISTER OF ST ATB 1: 
THE: MIN 1ST Y OF OME 
(SHRI NIHAR RANJAN LASKAR): 
(a) The Commis ion on Centre- tate 
r lations under the Chatrma 
Justice Shri R .S. Sarkaria was set up 
on 9-6-1983. . 

(b) and (c) The Commi j has 
been allotted office accommodation by 
the Dte. of Estates in Lok Nayak 
B awan, New Delhi. Nece sary 
have also been placed at the disposal 
of the Commission. 

(d) and (e) Justice Shri R. S. Sar-
karia, Chairman o-r the Commission 
has been given the status of a Ca . 
Minister. 

(f) The Commission is bein given 
all necessary facilities. 

Booking of Maruti Cars 

*'58 SHRI B.V. DESAI: Will the 
Minister of INDUSTRY be pleased to 
tate : 

(a) whether the St ate-owned Maruti 
Udyog Limited is handicapped at> it is 
unable to determine the precise number 
of bookings of the Suzuki range of 
veh icles which it plans to manufacture 
for the fi rst t ime in the country; 

(b) whether the bookings of these 
vehieles were upto the end of May" 
1983; 

(c) if so, the total amount so far 
collectcd by way of booking by Maruti; 

(d) by what time the supply will 
made by Maruti; and 

(e) whether Government have start· 
ed checking a to whether the amount 
i$ not misused and the depositorl are 
provided with the vehicles as per time 
schedule? 

THE MINISTER OF INDUSTRY 
(SHRI NARAYAN DATT TIWARn : 
(~) No, Sir . 
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(b) ookings tor these vehicles were 
accepted up to '8th June" 198~. 

(c) 'The total amount rec~ived from 
t e various barth by Muruti Udyog 
Ltd. 0 rar is ltpproxUnately Rs. 125 
croTes. he final figures ' are yet to bo 
intimated by ttle concerned banks to 
Maruti Udyog Ltd. --. (d) The delivery of vehicles is 
stheduled to start in the beginning of 
1'98.1 and is likely 10 b~ completed by 
the end of 1986. 

(e) The progress in the implemen-
tat ion of the project is being closely 
monitored. The production and delivery 
of vehicles' lkely to pr-ooeed as per 
schedu1e. It is expected that the funds 
co llected by the Compan, will be judi-
ciously utilised while duly sa feguarding 
the interest or the depositors. 
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